
(c) if so, the m~asures thought of by 
Government to meet the criticism of the 
World Bank Report? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) Yes, 

Sir. 

(b) The World Development Report, 
1985 focoses on the role of internatianal 
capit_, ill' economic development and in 
this context it has dealt with various 
factors which have contributed to tbe 
recent debt problems faced by many 
developing countries. The report has 
howe"- aia81ed out india for appreciation 
under beading : "Careful Borrowing 
and Risk avoidance; the case of India". 
In tteatiog re-schedulings which had 
occurred prior to recent debt problems, a 
refereuee is made to India, but the report 
makes it clear tbat the then re-scheduling 
for India was designed by donors to 
enhance their aid volume. The report 
also poiDts out that though growth in 
recent years has slowed, most developing 
countries .had made substantia) economic 
progress over the past twenty years. Thus 
there is no implicit or explicit criticism of 
India~s economic performance in the 
report. 

(c) Does not aeise. 

".kiDI-uHit flldlities to rlll'al popalatiOD 

-3-59. SHRI RAM SINGH Y t\DA V : 
WilJ-the Minister of FINANCIi be pleased 

to .tate : 

(a) whether Union Government have 
accepted the norms of providing. banking, 
credit facilities to the rural population by 
providing at le.ast onc banking i05titution 
for the population of 15,000 (fifteen 
tboqllt.d) to .17.000 (se'V,ellteeca; ,&onsaa4); 

(b) whether the Reserve Bank of India .. 
had refused to issue licences for opening 
... braoel1cs of commercia), bulks ,in the 
QMDtr,; aM: 

(c) the date by which Governcnent 
~~Id be able to provide banking .. faclJUi~ 
tq. t~ rural population in a~cordlnce, wi'tb 
tie liorpls ac~te4 'by, GQv~nment. in tb'js 
reprd , 

THE MINISTBR' OF STATB IN mE 
MINISTRY OF FINA~C~ (SWItI 
JANARDHANA POOJARY) : (a) to (c) 
In the Branch LiCeMing.Po1icy for'the 
period April 19iZ, to .Marcb 198.S the maio 
objective was to achieve a coverage by one 
bank office for a popuJatiGD of 17.00Q;jn 
the rural and semi-urban areas. The 
Reserve Bank of India has been sanction­
ing licences for brancO e~pansioD alld 
banks have opened 8984 new branches in 
the rural and semi-urban areas of ' ,tile 
country during the period April 1982. to 
February 1985. The average population 
per bank offico in, MS,eqt, of, rural JU)d 
semi-urban areas of the country as a whole 
has come down from 21,000 as on 31st 
March 1982 to 16 000 as at the en4-of , 
February 1985. 

[Translation] 

Loans from Forei .. ' 'couatr;i.es and jnt~r­

national financial institutions 

·360. SHRI NARESH CHANDRA 
CHATUR VEDI ; WiJ1 the Minister of 
FINANCE be pleased to state : 

(a) the amount propsed to be taken as 
loan by Union Government from other 
countries for the S~venth Five Year Plan 
indicating the amount of loan being 
received from international financial 
institutions and the World Bank and the 
terms and conditions thereof; and 

(0) the alDOunt taken as Joan , floa 
otheJ'.Cf)Untries of tbe, World. iQtornational 
flet.neial jo&tituttons and World Baa~,JQ' 
previoul' Five Year Plaos indicatiq the 
amount of 10ao with interest ou"taodio. 
against India ,at preseot ? 

THE MINISTER OF STATE IN THE' 
MINISTRY OP FINANCE' (SHltt 
lANARDHANA POOJARY) : (3) Extcrnal 
resources ar.e mobilised to bridge the lap 
between total' investment outJays and 
internal resou.rces available during the 
Plan period.' Tbe Seventh Plan has not 
yet, been finalised. MOJeovet the a~tuaJ 
ainounts o( tbans' to be takep from inter,­
n.t.lonal'ttQafletal fnstHut,ioos. WorlaDank 
.tid' 't~ foteiln' conntries would' d'epeilct' on 



oar year- to year requirements. Its quan·, 
tum. terms and conditions etc. would be, 
known only after multilateral/bilateral 
neaotiations arc c4>mpleted. 

(b) The amount of loans taken on 
Government accoul;lt from other countries 
of the World, International Financial 
Instkutions and the WorJ~ Bank for pre­
vious Five Year Plans (upto Sixth Plan 
period) is Rs. 23,9j5.65 crores. The 
~JlQt. of sucb loans outstanding at the 
end of 31.3.1985 is Ra. 24,004.39 crores. 

It is to be noted io this connection 
tha t the outs tanding liability <?f loans is 
worked out by converting the various 
foreign currencies ioto rupees at the rate 
of e~chang~ applicable at the time of each 
drawal and repayment. This explains the 
larger figures (in terms of rupees) of out­
standina loans at the end of 31.3.1985 than 
the total amounts of loans that had been 
taken for tbe various Five Year Plans as 
indicated above. 

Interest is payable on debt outstand­
ina from time to time and is paid 00 due 
dates according to the provisions contained 
in the loan agreements. No payment 
towards interest is outstanding as on 
31.3.1985. 

R~strltti.,o on export of frog Jegs 

-361. SHRIMATI KISHORI SINHA: 
Will the Minister of COMMERCE 
be pleased to state: 

(a) whether his attention has been 
dr..w.o tQ,4 ,repprt in the 'Times of India' 
dated 18 J\11" 1985 that an invention of 
of Indian Scientists in Manga)ore for pain­
l",s disPQla) of frog~ is of great importance 
keeping in view the export potential 
tbereof. ; 

(b}- if N, Oovernmont,'s reactioB there­
to; and 

(e) whether ,Ir"" Jep ezpor.& would be 
reetricted- and the extraction: of the frog 
Iep conf+Ded to UceoaccI'UDit8 with moder., 
equipment lor, pain .... di .... l of ffQJI:·1 

Written A.nswers 

THE MINISTER OP STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI P. A. SANGMA) : (a) Yes, Sir. 

(b) and (c) Government have taken a 
Dumber of steps for restriction of export 
of froglegs, which include (i) allowing such 
exports only by units having fac.ilities for 
humane killing of frogs and hygenic proces­
sing of froglegs; (ii) putting a ceiJing on 
these exports and (iii) regulating the catch. 
ing of frogs for precessing. 

[Translation} 

Los~es in cotton corporation of India 

*362, PROF. CHANDRA BHANU 
DEVI: Will the Minister of SUPPLY AND 
TEXTJLES be pleased to state: 

(a) whether the Cotton Corporation 
of India has been running in loss for the 
last few years; 

(b) if so, the main reason therefor; 
and 

(c) the administrative and financial 
measures proposed to be taken by Govern .. 
ment in this direction? 

THE MINISTER OP ST A TE OF 
THE MINISTRY OP' SUPPLY AND 
TEXTILES (SHRI CHANDRA SHE. 
KHAR SINGH): (a) Ye~, Sir. 

(b) The main reasons for Josses in. 
curred by CCI are carrying charges, on 
large st{)cks for substantial periods of tiot, 
high interest rates on working capital, aDd 
payment of interest on accumulated )osse~" 
During 83-84 and 84-85 the CCI earned 
profits on current operations which wa's 
not enough to offset the burden of interest 
on earlier losses. 

(c) (i) The functioning of the Corpor~ 
tion was reviewed by Governmc:Qt: 
and it was directed to car .. y ollt. 
pruchase operations with cOQllQCr~_ 
cia) viability. 

(ii) The Corporation has adopted a 
policy of Sales simu1taqeQ~ to 
purchase, thereby reduciPI lb, 
cost of carrying stoc~ 


